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 PAPERS  LAID  ON  THE  TABLE

 Rerort  OF  NaTIONAL  Commaussion  on
 AGRICULTURE,  976~—Panrs  I  to  XV,

 erc,

 THE  MINISTER  OF  STATE  IN  THE
 MINISTRY  oF  AGRICULTURE  AND
 IRRIGATION  (SHRI  SHAHNAWAZ
 KHAN):  I  beg  to  lay  on  the  Table: —

 (7)  A  statement  (Hmdi  and  Eng-
 Ush  versions)  regarding  sub-
 mission  of  Final  Report  of  the
 National  Commission  on  Agri- culture,

 (2)  A  copy  of  the  Report  of  the
 Nationay  Commission  on  Agri-
 culture—976—Parts  T  to  XV.

 (3)  A  Note  (Hindi  ang  English
 versions)  containing  the  im-

 Portant  recommendations  made
 in  the  Final  Report  of  the  Na-
 tiona]  Commission  on  Agricul-
 ture

 (4)  A  statement  (Hindi  ang  Eng-
 dish  versions)  ९  the reasons  for  not  laying  simul.
 taneously  the  Hind;  version  of
 the  Report  of  the  National Commission  on  Agriculture— 72976

 aad
 in  Library  See  No  LT-048/

 Norirication  vnver  Customs  Acr  AND
 AMENDMENTS  TO  THE  REstrve  BANK  or
 inva  Scueputen  Banxs  REGULATIONS

 THE  DEPUTY  MINISTER  IN  THE
 MINISTRY  OF  FINANCE  (SHRIMATI
 SUSHILA  ROHATGD:  On  behalf  of

 MARCH  ww  3975  Papers  laid  344

 Shri  Pranab  Kumar  Mukeriee,  J  beg
 te  ley  on  the  Table:—

 (  A  copy  of  Notification  No.
 G.S.R.  269  (Hindi  and  English
 versions)  published  in  Gazette
 of  Indig  dated  the  28th  Feb-
 ruary,  ‘1976,  under  section  59
 of  the  Customs  Act,  49062  to-
 gether  with  an  explanatory
 meinorandum.  [Placed  m  Ltb-
 rary.  See  No.  LT-049/76.]

 (2)  A  copy  of  the  Amendments
 (Bindi  and  English  versions)
 to  the  Reserve  Bank  of  India
 Scheduled  Banks’  Regulations,
 ‘1951,  under  sub-section  (4)  of
 section  58  of  the  Reserve
 Bank  of  India  Act,  1934,
 [Placed  in  Library.  See  No.
 LT-0420/76)

 Lirs  INSURANCE  CORPORATION  (AMEND-
 MENT  RULES)

 SHRIMATI  SUSHILA  ROHATGI:-  I
 beg  to  lay  on  the  Table  a  copy  of  the
 Life  Insurance  Corporation  (Amend-
 ment)  Rules,  976  (Hindi  826  English
 versions)  published  tn  Notification  No
 GSR  80(E)  in  Gazette  of  India  dated
 the  l6th  February,  1976,  under  sub-
 section  (3)  of  section  48  of  the  Life  In-
 surance  Corporation  Act,l965  [Placed
 wn  Library  See  No  LT-042l/76]

 NOTIFICATION  UNDER  CENTRa,  ExCis®
 Ruies

 SHRIMATI  SUSHILA  ROHATGI-  I
 beg  to  lay  on  the  Table  a  copy  of  the
 Notification  No  GSR  2i(E)  (Hind:
 and  English  versions)  published  in  Ga-
 zefte  of  India  dated  the  l2th  March,
 976  issued  under  the  Central  Excise
 Rules,  944  together  with  an  explina-
 tory  memorandum  [Placed  in  Library.
 See  No,  LT-0422/78}.


